
 26  B.A.C.  Report

 SHRI  SYED  SHAHABUDDIN  (Kishan-
 ganj):  The  following  items  may  be  included  in
 the  next  week's  agenda  for  discussion:—

 (1)  Rising  discontent  and  sense  of  inse-
 curity  among  the  religious  ethnic  and  linguts-
 tic  minorities  of  the  country  is  a  matter  of
 national  concern.  The  annual  reports  of  the
 Commission  for  Linguistic  Minorities  and  the
 annual  reports  of  the  Minorities  Commission
 have  not  been  discussed  in  this  House  for
 yours.  Nor  has  any  report  been  submitted  by
 the  Government  on  the  implementation  and
 the  achievements  of  the  P.M.’s  15-Point
 programme  for  the  Welfare  of  the  Minorities.
 The  Gopal  Singh  Panel  Report  on  the  Mi-
 norities  has  not  yet  been  tabled.

 (2)  No  progress  has  been  made  for  the
 implementation  of  the  Mandal  Commission’s
 recommendations  which  have  been  under
 consideration  for  a  decade.  This  has  tm-
 peded  the  progress  towards  social  justice
 and  participatory  democracy.  The  other
 backward  classes  are  demanding  due  share
 in  administration  and  in  higher  education.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY OF  PARLIAMENTARY  AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE  DE-
 PARTMENT  OF  CHEMICALS  AND  PET-
 ROCHEMICALS  -  THE  MINISTRY  OF
 INDUSTRY  (SHRI  P.  NAMGYAL):  Sir,  |  wit
 place  the  suggestions  of  the  hon.  Members
 before  the  Business  Advisory  Committee
 when  it  meets  next.

 12.25  hrs.

 BUSINESS  ADVISORY  COMMITTEE

 Seventy-Third  Report

 [English]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY OF  PARLIAMENTARY  AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE  DE-
 PARTMENT  OF  CHEMICALS  AND  PETRO-
 CHEMICALS  IN  THE  MINISTRY  OF  IN-

 SRAVANA  6,  1911  (SAKA)  Small  industries  246
 Dev.  Bank  Bill

 DUSTRY  (SHRI  ?.  NAMGYAL):  ।  beg  to
 move:

 “That  this  House  do  agree  with  the
 Seventy-third  Report  of  the  Business
 Advisory  Committee  presented  to  the
 House  on  the  27th  July,  1989.”

 MR.  DEPUTY  SPEAKER:  The  question

 “That  this  House  do  agree  with  the
 Seventy  third  Report  of  the  Business
 Advisory  Committee  presented  to  the
 House  on  the  271th  July,  1989.”

 The  motion  was  adopted

 12.26  hrs.

 SMALL  INDUSTRIES  DEVELOPMENT
 BANK  OF  INDIA  BILL  Contd.

 [English]

 MR.  DEPUTY  SPEAKER:  _  No,  the
 House  will  take  up  further  consideration  of
 the  motion  moved  by  Shri  Eduardo  Faleiro
 on  the  26th  July,  1989.  Shrimati  Prabhawati
 Gupta  to  speak.

 {  Translation]

 SHRIMATI  PRABHAWATI  GUPTA
 (Motihari):  |  shall  be  very  brief.

 Mr.  Deputy  Speaker,  Sir,  |  support  the
 Small  Scale  Industries  Development  Bank
 of  India  Bill  brought  forward  by  the  hon.
 Minister  of  State,  Shri  Eduardo  Faleiro.

 It  is  ०  historic  Bill  which  will  create  more
 avenues  of  employment  and  bring  economic
 revolution  in  the  villages  since  the  main
 objective  of  this  Bill  is  to  develop  the  villages
 and  provide  financial  assistance  to  industrial
 units  and  promote  them,  provide  them  tech-
 nical  know-how  and  marketing  facilities  in
 the  backward  areas  where  industries  have
 become  sick  for  want  of  capital.  The  objec-


